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Grants to HIndi IDstItn_ 

3016. SlIIrI KIIh .... Pattaa,.: 
Sbrt Mftw,.: 
Shrl Madhu Lima,.: 

Will lhe Minister uf Educat&aa be 
pleased to state: 

(a) whether it is a fact that the 
Irants to Hindi Institutions are not 
made by th~ Mini.try on uniform 
basis; 

(b) if so, the reasons thereforj and 

(e) whether grants to all the Hindi 
Institutions would be made On uni-
form basis in futul'e? 

TIle Ueputy Mlalster In tile MlDIa-
try of Edncatlon (Shrl Bbkl 
n .... han): fa) Grants to Voluntary 
Hindi Organisations for propagation 
and development of Hindi are given 
on a uniform basis i.e. at the rate oI 
75 pcr cent. of the expenditure on 
approved schemes. 

(bl and (e). Do not arr.e. 

Vacancies In CIaao I &ad U PIIIU 
Hl7. Shrt Dltuleooh ..... Meeu: WI11 

the Minister af B_ Alrail'!l be pleas-
ed to state: 

(a) the number of vacancies in 
Clas. 1 and II 'PORts in various depart-
ments of the Central Government 
pZ'Jposed to be Iilled through the 
tA.S. etc. Examination conducted by 
U.P.S.C. in the year 11164; 

(b) the number of apPOintments 
made fl'Ol!l among the candidates re-
commended by the U.P.S.C. as a result 
Of LAS. Ex~mination in 1985; 

(c) the number of posts lying 
vacant with the relevant departments; 
and 

(d) the reasons for not flllini up 
these vacancies? 

TIle MInIster of State Ie tile Min .... 
try of Home AIl.lra and Mlalster- of 
Det__ SnPRUes .In the M.I,IIIatQ' of 
Defenc" (Shrl Hathl): (a) 187 vacan-
cies in the Class I Sel'vices and 30 
vacancies in the Class II serviL"es were 
proposed to be filled in the variOus 
departments of the Central Govern-. 
ment on the results of the I.A.S. etc. 
Examination, 11164. 

(b) 183 to Class I posts and 24 Class 
II posts. 

(c) A statement givinll the Informa-
tion is laH on the Table of the HOURe. 
[Placed in Lib?a7'Y. See No. LT-59M; 
661, 

(d) The allotment Of candidalea to 
the dill'erent services is made on the 
basis of the ranks of the candldalea 
In the merit list and the order of 
preferences far the various service. 
expressed by them. It lome candi-
dates cannot lie appointed for various 
reasons, such as, refusal to accept aD 
appointment, medical unfitness, etc. 
consequential adjustments become 
necessary In the aUotments of other 
candidates on' the basis of rank. and 
preferences. After a certain lapSe of 
time it is administratively not feast-
ble to make such adjustments. There-
fore, after a certain date, no further 
appointments are made and the vacan-
cies are carried forward to the next 
examinations, 

lUI hn. 
CALLING ATTENTION TO MATTER 
OF URGNT PUBLIC IMPORTANCE 
REPORT STARVA'l'ION DEATS IN ORIS." 

Silri ltaper 81 .... (Ludhiana): 
caU the attention of the Minister of 
Food, Agriculture, Community Deve-
lopment and Co-operation to the 
following matter of urpnt public 
importance and I request that he may 
make a statement thereon:-

"The reported starvation deaths In 
Ori .. a." 
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Mr. Spuke.: Now. the han. Food 
Minister. 

Sbri II. M. Baaerjee (Kanpur): I 
want to make a submission. Kindly 
bear me ... 

Mr. Speaker: I have called the hOD. 
Minister DOW. 

Shrt S. M. Banerjee: 1 want to 
make a submission DOt about the 
statement but generally about the 
calling-attention notice . (In-
terruptions) . 

Mr. Speaker: Order, order. I find 
that hon. Members stand up and hold 
the House to ransom and they do not 
allow me even to proceed. Now. I 
have called the hon. Minister and 
let him make the statement that he 
wants to make. 

IliTp;II~~:~~ 
h't ~ {l<rT ~, ~ it; r.rq ~ 
'IT'f~~~IR~ ~ I 

.. ant ,,~ : qm;'t ~ ~ 
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Tbe Minister of Food, ~lture, 
Community Development and Coope-
ration (lIhri C. Subl'llDUUliam): 
Government have seen reports in 
the papers of the debate in the Orissa 
Assembly on the alleged deaths due 
Lo starvation in the vill.ge 01 Deo-
derah in Kalahandi district of Orissa. 
The information received from the 
Orissa Government shows that on the 
matter being raised In the Orissa As-
sembly, Lhe Deputy Minister. Reve-
nue. Orissa Govprnment and two 
other members of the Oris.a Assembly 
visited the area to check up the condi-
tions. They found that test relief 
work. and other labour intensive 
works had been taken up extensively 
in the aft'ected area providinll emp-
loyment to a large number of people. 
They also found that the able-b'Ddied 
per~on~ in the village mentioned were 
working at the test relief works. They, 
however. noticed that the general 
conditions of the women and children 
in the village were not very satis-
factory. They were intonned by the 
villagers that nine deaths mostly of 
children had taken place in the 
village during the previous fortnight. 
These deaths were reported to be due 
to ailment. and according to the vll-
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lagers the deceased persona succumb-
bed to the ailments because of pro-
l'DrIged mal-nutrition. (~ .. 

'Ii'8II"fIr (im-) : itl)" "'ri i PT lIT) 
The Orissa Government have taken 
steps to intensify the relief measures 
in the area. They have arranged for 
distribution of cash doles and have 
also arranged for free distribution of 
rice. To combat mal-nutrition, a 
m'Obile medical health unit with ne-
cessary staff, milk powder and medi-
cines has al80 been sent to the alJect-
ed area. 

Orissa is one of the States which 
havp been alJected, by drought In 
1965-66. The rainfall over some 
areas of the State has been deficient 
and according to the estimate made 
by the State Government, in the 
Kharif crop area the crops have been 
damaged almost completely in about 
16 per cent and partially damaged In 
about 36 per cent of the total area. 
According to a Central Team headed 
bv an Adviser to the Planning Com-
mission which visited the State, the 
db:tricts whieh were WOTst affected. 
are B'~langir, Korapet, Kalahandl and 
Sund.rg.rh. Part. of Sambalpur, 
Cuttack Rnd Dhankanal districts have 
also been affected by drought. The 
Team has reported that the main pro-
bl"m in the OrisSa State Is one of 
finding employment for the lower In-
come groups than of finding food. The 
State Government have started a 
number of scarcity relief workH in 
the alJected areas' by wbkh employ-
ml!llt Is provided to the people. With 
regard to sUPPly of food, the people 
in Orissa are mainly rice-eaters. The 
State Government have started a sy-
stem of lII'OIIopoly procurement and 
have opened a large number of distri-
bution points for making rice avalI-
able to the public at reasonable 
rate.. The quantities of wheat 
which have been asked for by !be 
State Government are being made 
available to them. In addition, State 
G>:Jvermnent have also plued 10 

OrisSII (C.A.l 
quintals of rice at each block head-
quariers for tree distribution to old 
and Infirm people and to young child-
ren who cannot earn wages by work-
ing at the scarcity relief works. A 
scheme 'Of distributing milk recomti-
luted from milk powder to the vul-
nerable groups namely children from 
0-5 and expectant Rnd nurslnlr 

. mothers is to be drawn up for Oris .. 
State shortly and as BOOn as Borne 
quantities of milk powder which are 
expected from abroad, become avail-
able, the scheme of distribution of 
milk to theSe vulnerable groups will 
be started. 

dt fimwI' 'R'1I11IIII" : III !!'t n omf-
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Shrl Kapur SlDIrb: Do Govern-

ment propose t'Q take such steps u 
nllght be acceptable to this House to 
fix overall responsibility for this 
tragic state of altairs! 

ShrI C Subnmalllam: Generally, 
for the purpose of brin&ing to the 
nutiee of the Central Government and 
also for taking steps, the respolIIIl~l
lity is that of the State Government. 
Whalever resourceo are asked for 
from us, in the context of overall 
responsibility we try to make avaU-
able those resources to the extent 
posRible. 

Sbri Ranra (Chittoor): What spe-
dal .. sistance are the Union Govern-
ment offering to the State Govern-
ment, and would whatever assl.tance 
the Union Government as well as the 
Statt' Governm~nt offt'r to the people, 
be channelled not through the u.ual 
chanm'!'1s, poJitiC"ul and administrative, 
but through Bome non-poliLical an:! 
entirely scrupulou~ and honelt chan-
n(')It such as thr Ramakri,.hna Mislion. 
which was utilised by my hon. friend, 
when be was a Minister In Mad ..... 
when there we. a famine in Rayala-
seem.? 
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Shrl C. Subramanlam: In this 1 
· would rather depend upon the State 
,.~dministratiDn than take decisions 
tr"Q.tI here, becaUSe at the village and 
variuus other levels, they have theIr 
OWn agencies; if they think that some 

· other agency should be utilised, it 
for them to find out and do so. 

&hrl Raap: It is for him also. He 
can advise them. 

Shrl C. Subramaalam: I shall c~r-
· tainly tell them that this arrangement 
should be made. But ultimately it is 
their responsibility as to what ad-
ministrative machinery ur other vol un ... 
tary agencies they would USe in their 
State. 

With regard to the assistance which 
we are giving, first, we are givinl 
financial assistance fOr the running of 
these relief works up to certain limit 
laid down by the Fourth Finance 
Cum mission, the StB Ie Government 
have got to take the liability; after 
thaI it is shared on a 50: 50 basis. 

With respect to despatch of wheat 
from the central quota. whatever 
quantities are asked for. taking into 
account the requirements of the other 
States. we make them available to 
the Slate. In January. we gave them 
3,000 tonnes, in February 7,500 tonnes 
in March, they wanted more and wc 
are giving them 14,500 tonnes. In 
addition to this. milk pow de,. and 
vitamin tablets :>lso are being sup-
plied to various states. Thesl" are 
being obtained on a gift basis 
from various countries. We arc 
making arrangements for distribution 
of this milk powder and vitamin 
tablets In Orissa a180. 

ShrJ Ranp: What steps have Go\"-
ernment taken to see that they do 
not 10 inlo the black market~ 

Sbrl MahellWar Nalk (Mayur-
bhani): In the State Assembly. the 
Deputy Minister, Revenue. made a 
statement to the effect that 9 children 
had died in the area he had visited; 
he had also said that the health of 
women and children was deteriorat-
ing. May I know why prior steps 
hll:l not been taken to prevent 
scarcity conditions actually develop-

ing? What purchasing power al'e 
Government trying" to give to these 
people so that there may be 110 
further deterioration in their 
conditi9n? 

Sbri C. Subramaalam: To Orissa 
also, fronf the Centre We sent a team 
to maRe an on the spot investigation 
of the actual state of affairs arising 
through draught. On the basis of 
that, we have made recommendations 
to the State Government that various 
steps be taken. Most of these are 
being taken. 

11ft finr.I' qAlQ'lll' : ~ ~ ~ 

Il:ftm "",~« I 

ShrI C. Subl".-alam: This is a 
very difficult year. No doubt. it i. 
the responsibility of everybody to 
see that no calamity oec.urs as a 
result of this. But in all these matters. 
the Central GOvernment will have to 
depend upon the reports from the 
State Government. and most of the 
action will have to be initiated by 
them. 
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Shrt aanp: He should make the 
position known to them, Sir. Thi. Is 
whal the Government is doing. This 
information Is to be given to the 
<Government. The poor people, the 
children and the women, are dying 

-even now. 
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~'IT fiI;~ it~~ 
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The Centre seems to have a 

wrong impression that this SUr-
plus in Ori"a wal exportable 
surplus. It is not exportable 
'surplus; it is marketable SUrplU8. 
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Shrl C. 8abramanlam: I alread7 
r .. ad out, and It is not as if . . 
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Mr. Speaker: Order, order. 

Sbri C. 8abramanlam: It is not as 
if either the· Orissa Government or 
the Ori.aa Assembly are not taking 
notice of this. All these matters 
were raised in the Orissa Assembly, 
and the Minister visited, and on the 
basis of his visit he has submitted 
a report also and I have read it out. 
Therefore, It is not as if no action 
is being taken. On the other hand, 
every action is being taken for the 
purpose of seeing that these unfor-
tunate Incidents do not recur. Parti-
cularly the women and children are 
properly taken care of. ( (l"teTrup-
tion). 

Shrl H. N. Makerjee (Calcutta 
Central): I beg you to allOW some 
discussion on trus matter either by 
way of an Adjournment Motion or 
anything which you choose to decide. 
It is a cruel thing to see that these 
poor people are dying. The Minister 
has gone on record. It is a most 
cruel thing: the infants are dying of 
malnutrition, which is a cruel thing. 
Could we not have a discussion? Let 
us find out the truth. The children 
cruel than that? And we are pro-
ceeding here listening to this kind of 
thing. lJet the Governml!llt tell us 
oomething about it. Let us have a 
discussion on the matter and let the 
G .,vernment tell us what the facts 
: re, 

Shrl S. M. BaIl8l'Jee: The Adjourn-
ment Motion is there. 
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Shri C. Sabramanlam: Malnutrition 
is under-feeding; starvation is no 
feeding at ail. It is a fact that in 
OUr country, even under normal con-
ditions, 30 per cent of the population 
i. supposed to be suffering from 
malnutrition. It is 11 fact, and it is 
unfortunately a very sad fact, and we 
have to improve the situation fur-
thor: particularly because of the 
drought conditions, this situation be-
comes serious, and that is why we 
are taking all ameliorative measures 
possihle to get aid, even. though I 
am maligned or getting this aid from 
other countries. Taking into account 
the human conditions pre,-ailing here, 
we are getting aid for the purpose 
of meeting tho situation. 
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W!'o ~ a:~ ~ : ~ 
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Shri C. Subramanlam: These are 
not my words. I have quoted the 
reports from the Orisi. Assembly. I 
have not sent my team to in]lustigate 
into it. 

Mr. Speak ... : The question is 
hypoth,tic,1 whether deaths from 
prolonged malnutrition would be in-
cluded in starvation deaths, because 
Dr. Lohia feel. that if the minister 
admits theS'~ are deaths from starva-
tion. probably the responsibility of 
the Centre would b .. enhanced. 

OrisBG (CA.l 

'" ~ 1RII1InI: ~ ~ <n: 
"'" _ lI'<ll1r ~l;ifi\ III fiR 
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12.18 bn. 
PAPERS LAID ON THE TABLE 

A .... UAL ACCOUNTS OF lIT, BOMBAY 

:ne Depaty MlDlster ID the lIIiDls-
try '" EducatloD ISbrlmaU 80unda-
ram RamaebaDdraD): Oa behalf of 
Shri Chagla. 1 beg to lay on the 
Table a COpy of the Annual Accounts 
at the Indian In.tltute of Technolol!Y, 
Bombay for th" year 1964-85 along 
with the Audit Report thereon, under 
sub-secli'on (4) of section 23 of the 
Institutes of Tecbnology Act. 1961. 
[;>:Iced in LibraT!i. See No. LT-Sn39.' 
f6]. 

Shrl C. Subramanlam: These are NOTIFICATION UNDER THII AI.L INDIA 
not stu"Yation deaths. SERVICES ACT, 1951 

W!'o W; 11'1~ ,,~:. tt 
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ij;~ ott ~~ m- fiI;;{-fiI;;{ 
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~ tt qmr ~ ~ j I aN;nTlf 

~I 

'" fill ..... ""'": """'" ImTTlf 
'lit oftfiIrit I 

~1:~:tR~~ 
r..r ~ I 

The Mlnl.er or State In the MIDIs-
try of Rome Air..... aad MIaI.ter of 
Defence SuppUe. ID the MlDlstry of 
Defence (Sbrl HaUl!): I beg to lay 
on the Table a copy m: Notification 
No. G.S.R. 307 pubilihed In Gazette 
uf India dated the 5th March. 1966, 
making certain amendment to the 
Indian Police Service (Probation) 
Rults. 1954. under .ub-lection (2) of 
se,tion ~ of the AU lndia Servicel 
Act, 1£;;1. [Placed ,,, Library. See 
No. LT·5840/66'. 

R"po'" OF ENCIURY n" 1 OWER BADJN.\ 
COLLIERY ACC:WENT 

The Deput, Minister ID the lIIiDIs-
try or Labour, Employment'" Baha-
bIlllatlon (Shrl 8ha1uu1wu KhaD): 
I beg to IIY on the Table a copy ot 
the Report of Enquiry on the fatal 
aecident at lower Badjna Colliery, 
Dhanbad on the 11th lanuorv. 1966. 
[Placed in Librllrt/. See pto. LT-
5941 :eeJ. 




